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nery besides augmenting the existing
analysis facility of the agcicultural inputs
so that more number of saniples are drawn
and analysed. They have also been advised
to undertake more frequent inspection of
dealers/distributors as well as to draw and
analyse more saumples.

(d) The existing provisioas of the Essen-
tial Commodities Act, the Fortiliser Control
Order, and the Insecticides Act along with
rules framed thereunder arc considered to
be adequate for action ag inst the unseru-
pulous manufacturers and  adulterators of
pesticides and fertilisers.

qAEd & AW

269. =it T\ e ofisr Fur @A
&y s qf @i o7 aar 41 30 F 41
fE -

(=) #a1 ag 7= & fr e A faan?
Frad AraTd 7oA 3T @

(=) afz &f, 1 ivad war W 4 e
fpa-fra aat o7 for-faa qai q soas
fegr FTaaTn

(@) &sravaw w1 tasieda REl
FTC F(qA F FAT HI 7§ ; A1

(w) afz at, ATam 0% dad A T4
qa g AT ?

go.vfam) fawrm & g @@ i An-
fom gw wwa { s AR (310 wRowAo
" ) (F) A< () avere w3 wei
FATE NT ATZVT A 3 AT T a9y
IqFT AT G, @ITHAT FT A0 FI4 FT
AFeT AT T WA 2 |

() sT (&) : &or 7 1982-83 F =197
@ #1 fegia w1 oo mavhr fagrm
SN 97 weafudw carg 47 4fer woovard
qafaat & qra e ¥ 3fg @ F fag

FEBRUARY 27, 1984

Written Answers 108

ZIA g § Frae FT AT FLAT AR

THAT TAT 97 |

Revival of Measures having Effect on
) Rise in Prices

270. SHRI MADHAVRAO SCINDIA :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(1) whether Government have of late
considered reviving some of the measures
which had evident and salutory effect of
containing the prices such as the price list
display, price tags system and the broad-
casting and telecasting of retail prices,
enforced during 1975-77, which had been
withdrawn in 1977 ; and

(h) if not, the reasons for the same
especially in view of the ever-rising trend of
prices ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR. M.S.
SANJEEVI RAQ): (a) and (b). The
guestion of reviving the scheme for display-
ing prices of essenual commodities does not
anse as all the Swate Governments/U.Ts.
have already issued price/stock display
crders under the Essential Commodities
Act, 1955 and are duly enforcing them.
Price display 15 also mandatory on packaged
commodities under the Standards of Weights
and Moeusures  (Packaged Commodities)
Rules, 1977, In-sofar as All India Radio
is conceined wholesale prices of agricultural
products are announced in the Farm and
Home Programmes meant for farmers and
other rural listeners. Besides, the prices of
essential  commodities  prevailing in Super
Bazar are broadcast dailv from the Delhi
Station of the All lndia Radio. Door-
darshan Kendra, Delhi, is telecasting the
rates of essential commodities regularly on
Tuesdays and Fridays.

Scheme 1o Recoup Drought Loss in
Kerala

271. SHRI V.S, VIJAYARAGHAVAN
Will the Minister of AGRICULTURE be
p leased to state ;





